Affidavit to be furnished by the candidate along with Nemination Paper
Before the Returning Officer

For election to BIHAR LEGISLATIVE ASSEMBLY (name of the House)
From 61 DHAMDAHA constituency
{ Mame of the constituency)

| LESHI SINGH son/daughteriwife of Late Madhusudan Singh aged 45 years,
resident of Village — Sarsi, P.S. — Sarsi, Dist. - Purnea Candidate at the above
election, do hereby solemnly affirm and state on oath as under -
iStrike oul whichever nol applicable)
{1}1 am candidate set up by .. .JDU. . (Name of the political party)/am
contesting-as an-indepandent candidate

() Details of PAN and status of filing of Income tax return : -
51 No,  Names Permanent iThe financial  Total income shown
Account year for which | in Income  Tax
Mumber (FAM) | the last Income- | Return (in Rupees)
| tax return has

_ L | beenfiled _
1 | Self | AUAPS 0077P | 2016-17 |  6,34,170/=
| 2 | Spouse | - - - -
[ Dependent 1
| | Surya Prakash - : e
| 4 | Dependent 2 |
Chandra - - -
| Prakash _ I )
5 Dependent 3 | . i
Kemi Kumarn | ; | o
‘ 5] Dependent 4 ‘

Aayush Anand | B
(3} The following case(s) is/are pending against me in which cognizance has been by
the court:- ) )

Sl No. Offence | Description

{a) The details of cases where the courl has
taken cognizance, Sections of the Act and No
description of the offence for which
cognizance laken: _
(k) Mame of the court, Case Mo and Date of NA
order taking cognizance i e
ic) Details of Appeal (s)/Application(s) for [
revision (if any) filed against the above MA
| arder(s): |

{4) Cases in which | have been convicted by a court of law (other those referred to in
Form 2B) :

(a) The details of cases, sechions of the Act
| and description of the offence for which MA
| convicled, |
| D) Name of the Court{s) Case MNo. and | NA
Date(s) of order{s) _
| ic) | Pumishment imposes: NA




&
N

Wi

(5) That | give herein below the details of the assets {meovable and immovable ete. of
myself. my spouse and all dependents:

A, Details of movable assets:
[{Mote :

Assels in joint name indication the extent of joint ownership will also have to be given

2 In case of deposilinvestment, the details including Serial Number, Amount, Date of
Deposited, the Scheme. Name of BankfInstitution and Branch are to be given

3 Value of Bonds/Share/Debentures as per the current market value in Stock
Exchange in respect of listed companies and as per books in case of non-listed

companes should be given

4 Dependent, here means a person, suhsiantially dependent on the income of the

candidate.

5. Details including amount is 1o be given separately in respect of each investmeant)

Desciplion Sell

! Cash in hand
Details of deposits in
Bank accounts (FDRs,
Term Deposits and all
| other types of Deposits
including saving |
| accounts), Deposits
| with Financial
| Institutions, Non
| Banking Financial
| Companies and
Cooperative societies
| and the amount in
| each such deposit
Details of investment
in Bonds,
Dehentures/Shares
and units in MA,
comparesMutual
Funds and others and
| the amount
Details of investment
in M55, Postal
Savings, Insurance,
Insurance Policies and
investment n any
Financial Instrumeant in
Fost office o
Insurance  Company
| and the amoum
Personal
loansfadvance green 10
any person of entiy
including firm, Nil
Company, Trust efic
and other receivables
from debtors and the
| @amaun
fator
VehiclesfAdarcrafts/y ac
[ misfShips (details of

| 45500/-

| Annexure— A

Annexurs-B
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[+
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Mo

Mo

1000 |

Mo

Mo
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B

Mo

| Dependent-1 | Dependent-'z | Depandent-3 |fteuar'|ﬂ
_ent-4 |

500 ‘ 1000 ‘
[

Mo | Mo

Mo Nn_

Mo Mo

Mo Mo

Mo Ma

No

Mo

Mo



| Make Registration No. |
| elc, Year of Purchase
| and amount)

Cvii | Jewelry. bullion and F Gold - 100

| valuable thing (vive | gm s

| details of weight and @3 00000/

| value) Silver — 500
gm Rs.

..1?:“ 00/-

viil } Any other assets such =
| as value of | Annexure-D
claimsfnterest

;' {ix) | Gross Total value  7696114.06/-

| Rs

Mo

No

Mo

I

B. DETAILS OF IMMOVABLE ASSETS

Mo

[Mote 1. Properties in joinl ownership indicating the extent of joint ownership will

also have to be indicated

2 Each land or building or apartment should be mentioned separately in this format.)

S8 Descripbon , Self Spouse(s) | Dependen | Dependent-2 | Depende | Depe
M 11 nt-3 msdend
=il
{iy | Agricultural Land ke
Locabon(s) Annaéur'e—
| | Survey number(s) NC e e L NG
- $ . E N — — — |
.;:rqra:s;l (Total measurement NO NO NG NO NO |
| Whether nherited prupér_’qr {Yes = - '
or Noj NO MO MO NO WO
Dt U|-PL]Ti-.‘I|'|.t1.:Ei;l:_E'I-.K-.'-l.,i;i\‘;u|l‘ | __Hﬂ NO NO NO NO
self acquired property B =
Cost of Land (in case of
| purchase) al  the time of MO NO MO WO N
| purchase.
1, Any Inpvestment on the land
_ by way of development, MO MO 8] HO
: construction ele, . . . | NO |
i Approwimate  currenl  market |
i MO NO MO NO NO
{1 | Non-Agricultural Land i -
| Location{s) | A""E;”'E g MO [a] MO NO MO
| Survey number(s)
:l:r‘er?] (Total measurement in NG i NO NO ND ND
Whelher inherited property (Yes | ] B T T
| or No MO MO NC NO ND
| =m o . il -
| | Date of purchase in case of ND ND NO NO
| | self oequired property | [ I 'iD__




Cost of Land {in case of _ T D
purchasndal e tme ol NO NO NO NO | NO
purchase.
Any Investment on the land : e o
by way of development, NOD NO NO NO NG
sl Won construction ele.
Approximate  current  market
l e NO NO NO NO NO
[ {in} | Commercial Buildings I
| {including apartments) |
Location|s) HA NO MO MO WO M |
Survey numbers)

[ Bt up  Area  (Total | = | o ]
Measurement in sg.fi) o _NE_ e ND) | NO NOQ ]
Whather inherited property [Yes g 10 |
or Noj NO NO NO NO | NO

i Date of purchase in case of i

| sell acquired property it O e He Ha
Cost of Land {in case of B .
purchase) at the time of MO MO NG NO NO
purchase.

= _Tn}' Investment or: the land '
by way of development, MO NO MO MO NO
. construction ete. e
| | Approximate  current  marked
[ value MO NO MO NO NO
i) | Residential Buildings - = = R
(mcluding apartments)
Annexure —
Lacations) G NO NO NO no | NO
Survey number|s)
—t T =
o \foted: Meosgurement K| csagscan|  Np NO NO NO | NO
Bult , up Area (Total | - il T oamn el W
| Measurement in sq.ft) 3000 g _HO ND_ - NG NG NO

. Whether inhented propeny (Yes
or No) Yes WO NG MO WO eLa]
Dhate of pllrl:hzis.;j:.ill-l._:;nsu of | S )
sell aequired property | A s he o Na W
Cost of property (in case of SRSE = ]| N

| purchase} at the ume of | 2 oo ooy MO MO NO NO O
purchase. |
Any Investment on the land i ——r - =
by wuy of development. 15,00,000/- MO NO NO N NO

. construction e, — -

| Approximate . current  market

| iy 24.00000- | NO NO NO NO | NO
|_{v} | Others (such as interest in : NO | ND NO NO NO

==




property)
{wn) | Total of Curent Market Value |
| of (i} to {v) above

MO MO MO NO MO

e ——— bt

7119440/
Rs.

{6) | give herein below the details of liabilities! dues to public financial institutions and
government:
[Note : Please give separate details of Bank, institution, entity or individual and
amount for each item]

T

N Description Self Spouse(s) | Depende | Depend | Dependen | Dependen |
Mo | -1 - 13r|_l-2_ | -3 14 “'|
il | Loan or dues to Bank/Financial J
| Institutions{s} |
| Narme aof Bank or FI A”“Eﬁum : NO | NO MO [Te) NO
Amaount outstanding ’
Nature of loan
Loan or dues to any i Ca
individuals/Entity other than
mentioned in (1) above. NO NO MO NO NO
Nama(s)
Amount outstanding
Mature of loan e JE |
Ay other liability MO NO MO MO MO
. Grand total of liabilities m::um- NO NO NO NO J NO
| fi) | Government Dues : — - 1 —'7 l
Dues 1o departments dealing with MIL NO NG MO 8] WO |
government accommadation
Dues to depariments déaling with | B B
MIL | NO MWD MO | NO NO
supply of water |
| Duss e lo departments dealing i = -
M NO N
with supply of electncity NIL Nl o S
Dues to to departments dealing = i
with supply of telephones/mobiles NIk NG RO e = E
; Dues 1o departments dealing with R o i
governments transport [(Including MA 8] ) MO N WO
l aircrafis and helicopters) |
| Income Tax Dues _" NA | NO | NO ND NO NO
"~ | Wealth Tax Dues il A WO WO MO MO MO
L | st o S| PRl il |EFER G i SN !
Service Tax Dues M MO M MO N NO
Municipal'Property Tax Dues .N.I‘;. . 2 Nﬂ NG NG WO HO
Sales Tax Dues | NA | NO | NO MO WO WO
Any other duss I Mo I | N_'D__- g -r-q{) NG M ¥ [a]
| Grand Total of all Govt. dues S
i ; R S A T e S —— = - b

(7) Details of profession or occupation: g ‘



a Self . MNA

b. Spouse ... NA.....
(8) My educational qualification is as under:
{Give details of highest School/University education with full form of the
certificate/diplomaldegree course) (Name of the School/College/University and the
year in which the course was completed.)

(9) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1| Name of candidate Smt. Leshi Singh 1
2. | Full postal address At+Po- Sarsi, Dist- Punia__|
|—3 Mumber and Name of the constituency and state | 61, Dhamdaha, Purnia
4. | Name of the Political party which set up the JDu
candidate {otherwise write 'Independant’)
(a) Number of cases in which conviction order MNIL
passed (other than those referred to in Form 26) .
(b} Total number of Pending cases where the A
| court {s) have taken cognizance T T [ il

5. | PAN of AUAPS0DTTP Year for which last | Total Income Shown
Income Tax Return filed

(a)Candidate | 20162017 | 634,170
| Ib) Spouse: il
() Dependents Nl
6. Details of Assets and Liabilities in rupees
I ] Description Self Spou | Depend | Depend | Depend ,I
o se  |entl | entll aent-ll ent-v
A ‘Moveable Asset 7696114.06
[ (Total value) Rs.
B Immovable Asset 7119440/- Rs.

(i) |Purchase Price |
and Development

Cost of

Immovable

Property  (Total

Value) o ——— sl -

| {ii) | Approximate
Current  Market

Price of Asset

(Total Value)

7| Liabilities :
(il  Govemment

| dues (Total)
| (i) Loans from [
Ban_k. _ Financial 2649109/- Rs.
Institutions  and |
| others (Total) i . : | )

8 | Highest educational qualifi ication: Intermediate
{Bihar Slate Intermediate Council, Patna)
{Give details of School/University education with full form of the
certificate/diplomaldegree course) (Name of the
SchoollCollege/University and the year in which the course was

| | completed.) . B ]

= PR = -




VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this
affidavit are true and correct to the best of my knowledge and belief, no part of it is
false and northing material has been concealed there from. | further declare that:
{a) there is no case of conviction or pending case against me other than those
mentioned in items 3 and 4 above,
{b)} |, my spouse, or my dependents do not have any asset or liability, other than
those mentioned in items 5 and 6 above.

Verifiedat......coooiinnimnmm IS e i a i day of e 201..

DEPOMENT

Mote: 1. Affidavit should be filed latest by 3:00 PM on the last date of filling nominations.
2. Affidavit should be swarn before an Oath Commissioner or Magistrate of the First
Clazs or before a Motary Public
3. All columns should be filled up and no column to be left blank. If there is no
information to furnish in respect of any item, either "Nil” or "Mot applicable” as the
case may be, should be mentioned
4, The affidavit should be either typed or written legibly and neatly.




ANNEXURE-A

1.5tate Bank of India ,BidhanShabha, Patna

A/C No. 120015881200
Amount : 1,62574.53Rs
2.5aharalndia,Purnea

AfC No. ;010043813324
Amount : 10000 Rs
3.5tate Bank of India,Purnea Bazar Branch

A/C No. 110423589954
Amount :3319.53Rs

:Total-175894.06 Rs(One Lakh
seventy five thousand eight hundred
ninetyfour point six Rs)

Loan Afc
|

mfﬁtéte Bank of Indi_a,S_ar-si:F."urnea
A/C No.(for K.C.C) 131379645574
Amount :{-)258520.88 Rs (Loan)

2. State Bank of lndia,Pufﬁea Bazar Branch
[

A/C No. (for Truck loan) :32662420583

Amount :(-)706090.40 Rs (Loan)

?

bt

P.T.O



‘ .3.?tate_- Bank of -I_r'u_EIié,Purnéé Bazar Branch
A/C No.(for Truck loan) :32938438237
| Amount :(-) 851614.50 Rs (Loan)

| - e . — -
4. State Bank of India,Purnea Bazar Branch

| A/C No.(for car loan) 133431405301
Amount :{-) 8,32884 Rs (Loan)

i :Total-26,49109.78 Rs(Twenty six lakhs |
| twentynine thousand one hundred
nine point seventyeight. Rs)



ANNEXURE-B

1.LIC Policy

Policy No.  :520956699

S5.A :Rs.1,00,000{cone lakhs Rs)

Mode : Rs.7110/- yearly({Two premium)
2. 5Bl Life

Policy No. ;56031092407
Mode :Rs.2,50,000/- yearly
(Four premium paid)
3. SBI Life
Policy No. :56001437409
Mode :Rs.99,000/- Yearly

(Seven premium paid)

Tota!—:l.‘.-r'_,ﬁ'?-,ﬁﬂ R_s[SE\renteenlakhs seven thousand two hundred tﬁﬁﬁf{r ﬁs]

F

e




ANNEXURE-B-1

{50n)

. LIC Policy of Surya Prakash

Policy No. 1522273324
5.A :Rs.1,06,000.00{0One lakh six thousand Rs)
Mode : Rs.3006/- Yearly

[Two Premium)

=



-

ANNEXURE-C

1. Bolero GIX Model ;2005
Reg No :BR11D/1&813
Value :Rs 3,00000.00{Three lakhs Rs)

2.MahindraRexton Model:2013
Reg No :BR11H/9899
(ByLoan from SBI Branch,Purnea)
Value : Rs 20,00000.00(Twenty lakhs Rs)
3.Truck Mahindra
Reg No :BR11L/7328
Value : Rs 15,00000.00(Fifteen lakhs RsApprox)
(ByLoan from SBI Branch,Purnea)
4. Truck Mahindra
Reg No :BR115/1611
Value : Rs 16,00000.00(Sixteen lakhs RsApprox)

(ByLoan from SBI Branch,Purnea)

Total — 54,00000 Rs (Fifty four lakhs only)

f

(i



ANNEXURE-D

1. One SBBL Rifle-3.15 Bore
MNo. :ABO20154

Value ‘Rs 75,000.00(Seventy five thousand Rs Approx)
2. One DBBL Gun-1.2 Bore

MNao. 17614372000
Value :Rs 20,000.00(Twenty thousand Rs Approx)

 Total - 95000 Rs {Ni}aett,r five thousand only)

!

thmid



ANNEXURE-E

1. Thana no. 1117
Khata no. 117
Plot no. 2023
Area 4 Acre. 3731 Dec.
Value ‘Rs 3,13,740.00(Three lakhs thirteen thousand
seven hundred fourty Rs Approx)
2. Thana no. 1117
Khata no. :19M
Area : 5 Acre
Value : Rs 3,15000.00(Three lakhs fifteen thousand Rs
Approx)
3. Thana no. 117
Khata no. :17M
Plot Na. 773,774,775
Area :2 Acre. 3612 Dec.
Value ‘Rs 1,48,700.00(One lakhs fourty eight thousand
seven hundred Rs Approx)
4. Thana no. 117
Khata no. 1128
Area :1 Acre
Value :Rs. 63,000.00(Sixty three thousand Rs Approx)

Total - 8,340,440 Rs (Eight lakhs fourty thousand four hundred fourty Rs)



ANNEXURE-F

1. Thana no. :123/1

Ward no. :12/8

Khata no. 1421

Plot no. 12125

Area :16 Dec. 8 kari

Value :Rs 8,00000.00(Eight lakhs Rs. Approx)
2. Thana no. :123/1

Khata no. 11106

Khesra no. 12786

Area :24 Dec. 350 kari

Value :26,79,000(Twenty six lakhs seventy nine

thousand RsApprox)

3. Circle no r 41

Ward No : 7111

Holding No 193/31

Area :51%61 =311159F

(Khas mahal)
Value :4,00000/ Rs(Four lakh only)

Total — EB,TQ.ﬁ_DI} Rs i:'_l'b;E_rt'l.r cight lakhs seventynine thousand only)

!

o



ANNEXURE-G

1.0ne Building Residential at Purnea.

Ward no. tNew 11
Khata no. 11175
Plot no. 1176
Area :32 Dec,

Value :24,00000.00(Twenty four lakh Approx)

Total :- Annexure-E + Annexure-F +Annexure-G = 7119440 Rs

|’

il



ANNEXURE-H

1. State Bank of India,Sarsi, Purnea

A/C No.(for K.C.C) : 31379645574
Amount :{-)258520.88Rs (Loan)
2. State Bank of India,Purnea Bazar Branch

A/C No. (for Truck loan) 132662420583
Amount :(-)706090.40Rs (Loan)
3. State Bank of India,Purnea Bazar Branch

A/C No.(for Truck loan) :32938438237
Amount : 851614.50 Rs (Loan)
4. State Bank of India,Purnea Bazar Branch

A/C No.{for car loan) :33431405301

Amount :(-) 8,32884Rs (Loan)

Total - 26,49,109.78 Rs (Twenty six lakhs fourty nine thousand one hundred nine
point seventyeight Rs)
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